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... Mr. M. Rafiq

PEF HOU'ELE MF. GOFAL PRI

:
0]
=
‘T;
<
[ony
1
3]
]
=
=
__|
P"I
=4
=
—

Applicant, Madsn J,

in thiz application undzsr Szction 19 of the

Administrative Tribunzls Ack, 1935, has assailed ihe impognzd ordsr, at

Arn.A-1l, dated 9.5.95, Ly owhi

City. The applicant has

take him on duty at Fota.

z. We have heard the

ch he was divected to join duty at Ganjapur-

prayzd for a dirsction o the rzgpondznts to

learned

coungel  for the pavrties and have

carefully pernsed the records.

3. The learnsd counszl for the ves pondents has producsd a ooy of the
ordsr dated 7.12.95, which has besn Eaken on tecord, iy which the
applicant has been promoted as 8G Mar and posited at Tota in the ascsle
F=3.800-1150. The grizvanc: of ithe applicant has leen asubatantizally
redreased.

4, In the result, wz Jdirvect the respondesniz to take the applicant on

joining =t Tota on the

(0.F. SHARMA)
ADMINISTRATIVE MEMEER

art paying him pas

artd allovanczs furom che date of his
post Eo which he has been promotzd in the

iz dispeos:d of accordingly st the stage of
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(GOFAL FPISHWA)
- VICE CHAIPMAN



